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* SHRI ANNASAHIB SHINDE : 1 have
conceded the point that appointments in the
Food Corporation should be strictly on
merit and that should be the only criterion
for selection.

SHRI S. KANDAPPAN : You are
avoiding the question of retrenchment.

SHRI ANNASAHIB SHINDE: 1 do
not want. to say anything which may not
be correct. 1 have gone into the telegram
which is from Tanjore of Madras [ have
no immediate information. I will try to
get the “information, but I have explained
the broad _approach of the Government.
As a result of this transfer of the employees
of the Food Department the intention is
not to retrench the employees of the Food
Corporation who have been directly
recruited.

I have already explained the position.
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SHRI ANNASAHIB SHINDE: I am
sorry to say—because I have explained this
]:;oint. (Interruptions). The employees are
being transferred along with their work.
Therelore, as a result of transfer.......

MR:. DEPUTY-SPEAKER : How much
more time will the hon, Minister take ?

SHRI ANNASAHIB SHINDE : I will
take about 7 or 8 minutes more.

MR. DEPUTY SPEAKER : He may
then continue afier lunch.

RE. BUSINESS OF THE HOUSE

MR. DEPUTY-SPEAKER : Al the
request of Shri Madbu Limaye and Shri

Fernandes, the discussion under Rule 193

has been deferred. :
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' The Lok Sabha acljourned for Lunch
""" till Fourteen of the Clock -
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The Lok Sabha then re-assembled after Lunch
ar five minutes past Fourteen of the Clock.

[SHRI R. D. BHANDARE in the Chair)

FOOD CORPORATION (AMEND-
MENT) BILL- Contd.

MR. CHATIRMAN : The hon. minister
may continue.
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SHRI ANNASAHIB SHINDE : Sir,
I have already satisficd hon. members in
regard to the imporiant matters raised by
them. Various figures have been mentioned
about the nymber of directly recruited

‘employees of the Food Corporation as

3000 and above. The number is not so
big. There are only about 2300 direct
recruits and out of them, category 3-



